HIGH COURT OF JAMMU AND KASIIMIR AT SRINAGAR.

ORDER

No: Y71 DATED: G/ j/l&g/ 9

Sanction is hereby accorded to the additional allotment of funds in favour of the following
Subordinate Courts under Major head 2014-Adm. of Justice, Sub head-0488- D&S Judges, under
various Detailed Heads during the current financial year 2019-20 as per detail given below:-

Rs. In lacs.

li S. Name of the Court _ | 0o1- 006 007 014- 008-Elect. | 364-Wages
11 No Salary. Tele 0O.E. PO1., Charges. (Outsourcing)
! T Coopphenme 4o
L : Pr. D&S Judge, Ganderbal, 12.00 e B e e |
2 L Pr o DAS Judge, Kulgam. SA500 Lo 020 e e -
R P D&S lﬁudge_; Ramban. 7—7-.--4_777”7'* — 0.20 - -
! 4 Pr. D&S Judge, Kishtwar. LA 0.20 - - - ) B
§< Pr. D&S Judge, Baramulla, | -
6 ;. D&S Judge, Leh. e |- - - -~ -
71 Pr.D&S Judge, Budgam. — 126.00 | 0.10 ] 0.20 --- --- -
- x\(l(li D&S Judge, Rajouri. = | w4 e 1020 01§ | -—- -
9 FAddL D&S Judge, Kupwara 1000 - [ - - -
b | (Fast Track) ' B
‘| 10 st AddlL D&S ludoL Bm‘lmull‘l ~~~~~~ --
CHE O IsC AL D&S Judge, Jammu. |7 0o -
1P 2" Addl. D&S Judge, Jammu. o 12,00 — )
RN 3, AddL D&S Judge, Jammu | -~ -
o } .M. Srinagar, 12.00 ---
16 C.J.M. Sopore. N 12.00 St
17+ CJ.M. Rajouri. 110,00 B -
18 C .M. Udhampur, I - -
19 ( v Jammug, 70 00 e | R
20 C.LML Reasi, L ()0 nes jlji ﬂji I e e
21l .Sllul)mn o IH_U_Q” e lods s 1007 0 g e
22 1 C.J.M. Bandipora. R e e s 0.15 - I R
23 | Sub Judge, Katra. N - 1010 | - e e
24 Sub Judge, Jammu, -=- - 1.0.10 o - -
25 Munsiff, Bishnal, e — 0.10 --- - - i
26| Munsiff, Chenani, 41200 - 010 0.10 --- - .
27 ] Munsiff, Reasi, 1 tooo e R L N L I
28 D Munsiff, Mahe \npur I e I H 10 Q,,!O,, e
F, 19 ]' ,\lunslll_. Is: ll.ll\olv. ) 112,00 [ 0.10 .10 — 1027
| 30 AMunsift, DH.Pura, 0 1000 ', e L L B I )
3 ‘hopinn;‘w_ I - - 0.15 - -
32 l\luvmﬁ, Aishmugan. 7___! - e 0.15 --- --- - o
33 Munsiff, Anantnag, --- - 0.10 --- B - L
RE’ Munsiff, Bhaderwah. - - 0.10 - --- - B
| 35 Munsiff, Budgam. - - 0.10 0.10 - --- L
36 | Munsiff, Dangiwacha, i - = 1015 - —- -
371 Addl Mob. Mag. (Tr), 7.|n)7|7nu T N T Mot T U2% £ U T US £ e, e
38 st \(I(II Munsiff(I mest)l.lrnn‘uu e - 1010 -] -
39| dehsildar, RSPura, 00 e e f e e Sl

By Order.

( Ram Singh )

\(,%S-‘] 7—-&66:?/67(' ”-“ml:-9”/‘7/%9—/'7;» Joint Rc;,lgdl (Acctts)

Copy to (hc

1-6. . D&S Judge, (um(lubal/lxulg.un’Raml).m/l\mh(“m/B.n.unuII.\/Lch/BU(Ig.nn
7. /\ddl D&S Judge, Rajouri.

8. Addl D&S Judge, Kupwara (Fast Track Court).

9-10. Ist. Adl. D&S Judge, Baramulla/Jammu.

1. 2" Addl D&S Judge, Jammu.

12. 3 AddL D&S Judge, Jammu.

1321, CULML Srinagar/Sopore/Rajouri/Udhampur/Jammu/Reasi/Shopian/Bandipora.




67 .

Sub Judge, Katra/Jammu.
Contd...2"Y-

Munsiff, Bishnah/Chenani/Reasi/Mahanpur/IKalakaote/D.H.Pura/Shopian/Aishmuqam/

Anantnag/Bhaderwah/Budgam/Dangiwacha.

Addl Mob. Mag. (Tr), Jammu,

Ist. Addl Munsiff (Forest) Jammu.

Tehsildar, R. S .Pura.

Treasury Officer, Saddar Try. Srinagar.

Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jamnu.

Treasury Officer, Ganderbal/Kulgam/Ramban/Kishtwar/Baramulla/Leh/Rajouri/IKupwara/Sopore/
Udhampuor/Reasi/Shopian/Bandipora/Katra/Bishnah/Chenani/Reasi/NMahanpur/Kalakote/D.H.Pura/
Aishmugam/Anantnag/Bhaderwah/Budegam Dangiwacha/R.S. Pura/Budgam..

oo forinf. and n/a.
Order Book.

Joimn chistrm'(/-\cth( 7//?
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